FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SANYOG HEALTHCARE LIMITED

S.No. | PARTICULARS DETAILS
1. Name of Corporate Debtor Sanyog Healthcare Limited
2. | Date of incorporation of Corporate | 24/02/1999
Debtor
3. | Authority under which corporate | RoC-Delhi
debtor is incorporated / registered
4. | Corporate Identity No. / Limited | U24232DL1999PLC098564
Liability Identification No. of
Corporate Debtor
5. Address of the registered office and | B-1, Yadav Park, Main Rohtak Road, Nangloi,
principal office (if any) of corporate | Delhi—110041
debtor
6. | Date of closure of Insolvency | 02.01.2023
Resolution Process
7. Liquidation commencement date of | 02.01.2023 (Order Received on 09.01.2023)
Corporate Debtor
8. | Name and registration number of the | Manohar Lal Vij
insolvency professional  acting as
liquidator IBBI/IPA-001/1P-P01480/2018-2019/12269
9 | Address and E-mail of the liquidator, | Address: 204, CA Apartment, A-3, Paschim
as registered with the Board Vihar, New Delhi-110063
Email 1d: mlvij1956@gmail.com
10. | Address and e-mail to be used for | Address: 8/28, 3 Floor, WEA, Abdul Aziz Road,
correspondence with the liquidator Karol Bagh, New Delhi - 110005
Email 1d: sanyog.cirp@gmail.com
11. | Last date for submission of claims 08.02.2023

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court — II) has
ordered the commencement of liquidation of the Sanyog Healthcare Limited on 02.01.2023 (copy of
order received on 09.01.2023). The Hon’ble NCLT appointed the undersigned as Liquidator on
02.01.2023.

The stakeholders of Sanyog Healthcare Limited are hereby called upon to submit their claims with proof
on or before 08.02.2023, to the liquidator at the address mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims submitted by

such a stakeholder during the corporate insolvency resolution process under the Insolvency and

Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016, shall
be deemed to be submitted under section 38.

S/d

Manohar Lal Vij

Liquidator of Sanyog Healthcare Limited

IBBI/IPA-001/1P-P-01480/2018 -2019/12269

Date: 11.01.2023
Place: New Delhi


mailto:sanyog.cirp@gmail.com

FOURTH DIMENSION SOLUTIONS LIMITED

Reg. Off: 710, Naurang House, Kasturba Gandhi (KG) Road, Connaught Place, New-Delhi-110001
CIN: L74110DL2011PLC221111 | Contact: 079-26566588 |
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FINANCIAL EXPRESS

Date: 09.01.2023
Place: Mew-Dealhi

1. The above results is an extracts of the detailed unaudited Financial Results for the Quarter endead and Nine Months ended on December 31,
2022 _Thefullformat of unaudited financial results of the Company for the Quarter & Mine Months ended on December 31, 2022 are available
on the weabsite of the stock exchange at www.nseindia.co.in and tha wabsita of the company at www. fdsindia.co.in

PROD4TEDTA  Loan Amaunt|South: Ulher Fropery. |17922020 along wiml) | | PARTICULARS [  DETALS
For Fourth Dimension Solutions Limited Sanctionsd: Rs.15,00,000/- gzrfﬂ_g.ii;sht'i:f:[?:im: i E-Eﬁﬁgan:g-. iy e W1 | NAME OF CORPORATE DEBTOR |SANY0G HEALTHCARE LIMITED
Sd/ [Rupesas Mineteen Lakh Only) 3 2. | Date of Incorparation of Corparate Dehtor | 24002/1859
Dhaval Mistr;r Place: Delhi Huithorised Officer, For Phoenix Arc Private Limited 3. | Autharity uncar which Carporate Debtor | Ro DELHI
Durte- 11.01.2023 {Aeting As Trustes Of Respective Trusts Described In Table Above) is IncorporatedRegistarad

E-mail: secretarial.fdsl@gmail.com| Website: www.fdsindia.co.in PHOENIX ARC PRIVATE LIMITED pesesms
= = : _ e REGISTERED OFFICE: 5TH FLOOR, DAN| CORPORATE PARK, 158, YIS 7o
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED ON DECEMBER 31, 2022 C.5.T ROAD, KALINA SANTACRUZ (E], MUMBAI -400098
(Rs. In Lacs except EPS) '-".Ir'-erela-cs.m authorized officer of WIS, Phaenix ARC PyiLtd{scting aitrustsrul respective trusts
- described in table below) urdes the securdzalicn and reconstruction of fmancial assels ard
Quarter Ended Nine Months Ended | Year ended andarcament of securily inbenest act, 2002 and in exeresn of thi powers confemed under section 13(2)
Sr. | Particulars 91-12-2022 30-00-2022 | 31-12-2021 | 31-12-2022 | 31-12-2021 | 31.03.2022 resad wilh I".:IIE 3 of Ihe securily inbenas! |Ee!'|ﬁ:|r-.;:-urrr|:n.1:n rules, 2002 msued demand nolices 10 the
No {Unauited) | (Unaudited) | (Unaudited) | (Unaudited) |(Unaudited) | (Audited) Eggﬁﬁ-;ﬁﬂ:ﬁgﬁ;ﬂm i L:i'f!iiﬁ'ﬂ:.'.TLZ’?'H‘EL“L'ﬂiﬁﬁ.ﬁfﬁ&hﬁ%‘tﬁi’;:ﬂi“ﬂmiﬁz}
1 | Total Income from Operations 531N 250.79 391 TB2.77 B5.88 153.06 recaipt of Be sama. The said borowers, co-bamowars, guaraniors having failed bo rapay the amount,
. ] nofica is heraby given o tha bormowers, co-barnowars, guarandars and public in genersd that tha
2 | Profit/ {Lﬂ?b] f::::r the period (before Tax, Exceptional 168.15 175.10 1.08 313147 16.41 10.61 authorized officer of the company has laken passession af the property describad haraunder in exarcisa
and/or Extraordinary items) of pawers conferred an him under secfion 13(4) of the said act riw rule B of the =aid rules an the datas
3 | Profit { (Loss) for the period after Exceplional 169.15 175,10 1.08 31347 16.41 10.61 Lnﬂme_ual_ﬂa_]mp;iﬁ.fh; I:-I:lrr!:ru:?hrs. ::n-b:lrrlr_n'.l.'ars;:i [;uaﬁnl?ﬂ's in p_ﬁ_'n;n;uiar ardnputijt_jl'égmfdaﬁ
(before tax and Extraordinary flems) bk wivndrel s b e ot s g s nS ) mhi
4 | Profit / (Loss) for the period after Exceptional andior 160.15 17510 1,08 31317 1641 T [ ey bl M aeorl ookt o g s g
Extraordinary items {before tax) dates. Details of the borrowers, co-borowers, guaraniors, properties mongaged, name of the st
5 | Profit { (Loss) for the period (after tax) 169.15 17510 1.08 B I o B s
E IETELEEmpTEhEHSIWE lnEDmE I'LEIﬁE.'I' I.EII}] l§9-15 1?5-1':" 1 ﬂE 31 :-\.31..1?1-_....._..3'93551 6,295&5‘1_ Mame and Address of the barrower, Dﬂl‘.&ilt ,nf th.? 1. Mame of trust 2. Demand notice dake
7_| Equity Share Capital 3,257.24 3.257.24 1.628.62 3,257.24 1,628.62 1.628.62 E“*‘“‘”‘tﬂﬁﬂfﬂ““‘““-- securlties Ei‘-;':nb;:r:t'::‘ui::nﬂésnm“i“"
8 | Reserve (Excluding Revaluation Reserve as shown . . - 14,600.97 Nir.Fea] Kumar & Mrs. Bimia Devl @] Al That Frce And Parcal Of Ground T\Phoeni Trast Y204
In the balance sheet of Previous Accounting Year) Alias Vimla Devi & Mr, Sher Singh :'llmr !-ra'.'lggﬂ:llzsa:lﬂ-:ﬁ;.‘;lere-:llj Ar?:Erll gdi:nfr?!e g{]gﬂ
F Value Per Shar 1 All At Hause Moo 681 GF Jhesl| Measuring 45, 5, Cha 121.12.202
° Ea:r:ﬁha;e Seh Shote 2 ol L 2 Lol el Khuranja New Delbi. Dalhi- 190031, | Khasra Mo. 151, Bearing Praperty No.| 3)07.01.2023
ARG 81 o1 —— _ N |l &AlAIso At House Mo 05342 Gali| 14765, Siusted b The Area Off4)Rs 23,871,959/
Basic & Diluted: 0.1 0.54 0.01 0.19 2417 38,66 Mo.7 Seelam Pur New Dehi, Delhi-| Vilage Seelampur In The Abadi Off (Rupess Twenty Three
110031, & AN Also Al- Property Mo- School Wali Gali Mo, 1, MeariLakh Minsiy Cna
Maotes I/ 4768, Sibulated Al Area O Willage, Sarvadyay Govl Schoal, Oid Sealam | Thousand Mine Hundred

Pur, Gandhi Magar Dednl- 110037
Eounded By The Following
Boundaries- East : & Fi Wide Rioad,
‘West ; Olhar Properly. Norlh © Canal,

and Thirty Ming Criy | dus
and payable as of
16.92. 2020 with further
intarast applicable from

Seelampir, In The Abadi OF School
Vel Gali, Mo-1, Old Seslampur,
Gandhi Mager, Delki 110031.Loan
Account Mumber:PROJIGTID &

PROGRESSIVE METERS PRIVATE LIMITED-Under CIRP
Extension of date to invite Expression of Interest to submit Resolution Plan

Further to the Advertisemeant published on 27th December, 2022 in Financial
Express- in Kolkata ard Delhi Edftion (English Language), Indian Express (English
Language) in Jaipur Edition, and Duranta Barta -Haolkata Edition (Bengali Language)
to invite Expression of Interest (Eol) by prospective Resolution Applicants to
submit Resolution Plan in the matier of Progressive Meters Private Limited (the
Corporate Debtor undergaing CIRP) In accordance with the provisions of the
Insolvency & Bankruplcy Code, 2016, the Committee of Credilors as on 10th
Jandary, 2023 has given consent o extend the last date for receipt of Expression
af Intarast from 10th January, 2023 to 25th January, 2023. Interasled parlias
shall refer to the aforesaid advedisaments and the farmal for submission of ECH
and Detailed Terms & Conditions dacuments ¢an be obtained via. e-mail at
progressivemetars. sipli@gmail.com and also has besn uploaded on our wabsite
https:/'stellarnsolvency.comfpublic-announcemant/prograssive-meters-private-
fimited/for the submission of ECH,

Sdi-
Anup Kumar Singh
Resolution Professional of

Place: Kolkata
Diate : 11.01.2023

Progressive Meters Private Limited-Under CIRP
Reg. No. IBEUIPA-001/IP-PO0153/2017-18/10322

FORM B
PUBLIC ANNOUNCEMENT

[Regulation 12 of the Insolvency and Bankrupiey
Board of India (Liquidation Process)y Regulations, 2016]

FOR THE ATTENTION OF THE STAKEHOLDERS OF

SANY(MG HEALTHCARE LIMITED

Director (DIN: 03411290)

For any guery please contact Mr. Somesh Sundriyal (#31 3531 0583402),
Mr. Sumit Sinha [+01 5510616453

4, | Corporate Identity Mo { Limited Lisiiity | 2423201 1996PL 00856
Idendicatian Mo. of Corparate Ceblar

5. | Addrass of the regstared office & principal | B-1, Yadav Park, Main Rohtak Road,

Dated : 10-01-2023, Place : Delhi

. 4 ' i office (if any) of Corporate Debéor Nangloi, Dedhi — 110041
3] HINDUJA HOUSING FINANCE LIMITED [ I e N E Ty R e .
PP o TR 418, 4th Floor, Pearl Omaxe Tower-2, Netaji Subhash Place, Pitampura Delhi 11003 g - Resolution Progass
14 | Mr. Harminder Singh & Ritu Chaudhary, both i Flat No, 0-402, Fourth Floor without of 7, | Ligpuidaticr ment date 02.01.2023
NOTICE UNDER SECTION 13(2) OF THE SECURITIZATION AND RECONSTRUCTION OF at- House No. 45, Block -20 Shakil Nagar. Delh mmaﬁ”ufiﬂ?gg'ﬁ”*‘ﬂd woof phie Siper:aria messining 1750 of Comporats Debkor {Crder Received on 08,01 2023
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 (SARFAESI ACT) 110007 - sq.ft. Orchid Tower/Block Type B | Warne & Registration Number of Inselvency | Manohar Lal Vij
In respect of koans avaded by below mentioned borrowers | guarantors through HINDUJA HOUSING FINANCE LIMITED, which have Amount Qutstanding | splendour situated at desinarch Prodessicnal acting a3 Liguicator Regn. No: IBENIPA-0011P-P014802018-20191 2269
become NPA with below mentioned balance oulstanding on dates mentioned below, We have already issusd detailed Demand Mobce Alc No. DLUDEL/DWND/AD00000248 7 76,82 980/- Gardenta E homes TM Szctor - 5 Vaishali AFA Validity upto : 13.11 2023
dated as mentionad below Under Sec. 13(2) of Securitization and Reconstruction of Financial Assets and Enforcement of Security Loan Accounts have been classified a5 on 22-11-2022 Tohszil & District Chaziabad U.E. Bounded 8, | Address and Emal of the quidator Add.: 204, CA Apartment, A-3, Paschim Vinar,
Interest Act 2002 by Registered Post ! Speed Post / Courier with acknowledge due to you which has been retumed undeliverad f as a NPA on 30-09-2022 + interest + Legal Charges | &= - South East : Open, South west : open. s registered with the Board New Delhe- 10065
acknowledgment nof received. We have indicated our intention of taking possession of securifies owned on one of you as per Sec. 13(4) North West © Flat Mo, 0-203. Nordh East - Flat : Emall: miv|j1856giomad.com :
of the Actin case of your facilura to pay the amount mentioned besow within 60 days. Inthe event of your not discharging liability as set out 0404 0| Address and e-ma o be used for I (2 ] ok, Wi Aot A el g
herein above the Bank / Secured Creditor may exercise any of the right confemed vide section 13i4) of SARFAES| Act and while : , ’ comespandanca with the liguidator am E-:agh héew D - ”_'5.':'9“
: - : 4 drant : . 15 | Mr. Narender Pal Mahajan, Ashima Mahajan & | Demand Notice Dated | Buili-up Second Floor, area measuring Email; sanyog crpd@gmail com
publishing the possession notice | auction notice, slecironically or otherwise, &5 required under the SARFAESI Act, the Bank | Secured 5 : g : . -
Creditormay also publish your photograph. Datails are hereunder:- Himanshu Mahajan, All at: GH-4/56 Paschim 30-11-2022 123.42 sq.yds. Without roof rights 11.[Lest deie for submisskonof Claims _ |ORO2.2033
Vihar New Delki 110083 Property Bearing No.468 and 469, out of Maotice is heretry gien Sat the Navaonal Company Law Trbunal, New Dedh Bench {Court = |[) Fas ardersd
Sr. Name of Borrowers! Co-Borrowers/ Demand Notice Date Details of Secured r Amount Outstanding Khasra Mo.642, situated in the village the commencemant of liguidation of ®e Sanyog Healthcare Limited on 02.01.2023 (copy of order
Hu._ Euﬂrﬂnmm & DﬂIE u,f HP‘A A.mnum ﬂutstanding A.E‘EE'.'E A.I'ﬂ Hﬂ. D”DEUMWMUWHETE f 34’451152;- Ehandrawa" a“ﬂ shahﬁ!m in Ihﬂ aba.di fE:E-E:i'-'E:IJE'I'I[:'Q 31 E[:'EEJTI‘E Hﬁl’l‘l}lf: H'::LT HFr:II.‘-'II'I‘rE:IHhE: l-FrﬂE'EP:IP!E:ﬂ a5 LI:IJPHEMFI}FIE'E[HE":'EE
. : - Loan Accounts have been classified as on 22-11-2022 of Mohalla Gurhai Circular Road lllaga The stakenolders of Sanyog Healthcare Limited are harsty called upon to submit thisr claims with proof
1 | Mr. Nawab Hasan & Raziya Sultana, both at: man | Entire Second Floor Without Roof as a NPA on 30-09-2022 : : onor bafore 08.02 2023, to the iquidator at the address mentioned ageinst item Mo 10.
y both at: | Demand Notice Dated ' +interest + Legal Charges | No.8 Shahdara Delhi - 110032., Bounded o !
M-118, Second Floor, Vishmu Garden, Delhi - 30-11-2022 Tar_ram Rights are measuring 75 sq.yds. as: East- Proparty No 468, West -Properly The financial craditors shall subeit Sheir claims with proof by electronic means anly. All other craditors may
100158 - Built on property bearing Mo.NE-105-E No. 470, Marth - Road 20 ft wide. South - submit the csims with theprocdin persan, by pastar by electroric means
Alc No. DLDEL/DLRUADD0000606 Amount Quistanding | gt of Khasra No.21/4/2 situated in the Cither's l;'mpert'.g.r ' Submission of false or misleading proof of claims shall attract penalties,
Lo Acchuits i beon chsaiRad T 21,56,934/- area of village khyala colony known as In case & stakehakder does not subimit its claim during te liguidation process, the daims submitted by
s as on 22-11-2022 Vishnu Garden New Dalhi-110018, Mr. Chander Prakash, Kunal Paras & Asha . Second Floor, which is built towards such a slakeholdar during e corparate insaleancy resoition process under the Insalvancy and
as a NPA on 30-09-2022 16 N d :
+ interest + Legal Charges Bounded 55 : East - Road 20 Ft.. West - Gali Paras, All at: RZF 1/156. Ground Flaor, Gali No.- Demand Notice Date back side without roof rights area Bankmuptcy Board of India {nsolvency Relsr:h,: on Process for Corporate Persons) Regulztions, 2016
B FT. North - Remaining partion of proparty 2 MNear Radh Krishna Mandir. Mahaveer 30-11-2022 measuring 60 sq.yds. Built on Property shail be deemed to be submilted under section 38. Sd/-
Mo. NE-105-E, South - Plot No. NE-105-D Enclave Palam New Delhi- 110045 Amount Outstanding No.RZ-F-17267 and RZ-F-1/267 A, out of Manohar Lal Vij
p . . ' ¥ i ' Liguidator of 5 Health Limited
2 |Mr. Manish Puri, A-124/3rd Floor, Freedom | Demand Notice Dated |Portion Bearing Flat No.C-102, area ¥22,88,898/- ﬂam ';ﬂ““ﬂ:-“ﬁ.,f‘ o S:.',umd:t E;‘:.' ”a[ﬂ ggﬁ Registration No.: IBBIIPA-001/1P-P-01480/2018 -2013/12268
Fighter Enclave, Neb Sarai, Saket, Defhi 110068 20-11-2022 measuring 90 sqyds. On First Floor, Ale No. DL/DEL/PAND/ADD000018T as on 22-14-2022 M'aﬁgfir cani;: coipbilgaca s M sl '
Sadhna Puri, House No &7 Dhakna Purwa (Front Side) Built on Property Bearing Loan Accounts have been classified + interest + Legal Charges : : y L
Cotony, T P Nagar Kanpur Nagar, Kanpue, Uttar Amount Outstanding Mo A-1/3, Total land area measuring 400 as a NPA on 30-00-2022 ":;E' ' E?tst NE{:';IEIJ;:F?EW' mﬁh ﬁth;;: <o AMBIT Firvvest AMBIT FIHUEST PHIU“TE LIM'TED
: . I 3 roperty, - Part of property { fron et L HIE
Pradesh -208027 ¥31,38,084/ sq.yds. (334.44 sq.mts) Out of Khasra ; ol i o pit
ason2211-2022 | No.4BEM, Situsted in the area village unit, South-- Gall 8F. wide Carporate O1F: Kznakia Wall Stret, th floor, A S06-510, Ardhesi-Kirla Raad, Andheri Est, Mumbai-400053
Alc No. DLIMTG/MTNGIAD00000089 + interest + Legal Charges | Molarband Badarpur Tehsil Delhi -| 17 [ Mr. Mohammad Imran & ZEBA, both at: HMo. | Demand Notice Dated | Bullt up First Floor without roof rights DEMAND NOTICE
Loan Accounts have been classified 110044, Bounded as - East - Property of 2019, Gali Qasim Jaan Balimaran, Delhi - 30-11-2022 Portion of Built up Property No.1/6426, Under The Provisions of The Securitisalion and Reconstrucion of Financial Assets and Enforcement of
as a NPA on 31-03-2022 Gaurav, West - Road, Modh - Others| | 110006 _ Built on Plot No.18, area measuring 77 Securiyinterest Act 2002( TheAct ') and The Security interest (Enforcement) Rules. 2002 The Rules”)
Property, South - Road Amount Quistanding | 54 vds. ie. 64.38 sq.mts. out of khasra The undersigned being the authorized officer of Ambit Finvest Private Limited under the
Alc No. DL/DEL/DWND/AQD0000347 7 37.13.665/- No. 1403/330, Situated in Sikadarpur in Actand in exercise of powers conferred under Section 13 (12} of the Act read with the Rule
3 |Mr. Surender Kaushik & Santosh Kaushik,| Demand Notice Dated | Entire Second Floor with roof rights area Loan Amm:lﬂﬁ l'lm-':gﬂl h;ﬁ“agilaismm i un’IE-:I'I-I{IEE ihe abadl of East Rohtash Nagar, llaga 3, Issued Demand Motica(s) under Section 13(2) of the Act, calling upon the following
haoth at: VPO Katesra Mear Sitaram Mandir Dist 20-14-2022 measuring 100 sq.yds. i.e. 83.61 sqg.mts. asa on J0-06- : a ¢ 2 borrower(s) to repay the amount mentioned in the respective noficeds) within 60 days from
& Tehsil Palwal Harvana-121102 g Built up on Plot No.C-74, Situated in the * interest + Legal Charges | Shahdara Deli - 110032, Boundad a3 the date of receipt of the said notice. The undersigned reasonably believes that borrower(s)
Ty ' Easl - Property Mo, 116427, West - Properly . -
Amount Quistanding | yjjlage Sadullabad Ganga Vihar pargana Is/are avolding the service of the demand noticeds), therefore the servica of natice is being
Alc No. DUMTG/MTNGIAD00000149 727,83,885/- Lanl Tahell and District Ghaziabad UP. No. 118425, North - Part of Property, South - effectad by affixation and publication as per Rules. The contents of demand notice(s) are
Loan Accounts have been classified ason22-11-2022 | Bounded as : East - Plot No. C-73, West - ol extracted herein below:
as a NPA on 20-09-2022 + interest + Legal Charges | Plot Ne. C-75, North - Piot No. C-63, South - | 18 | Mr. Rohan Yadav & Sukhpyari Yadav, both at: | Demand Notice Dated | Portion Bearing Pvt.No. C-201 on Second Name ol the Borroweris) Desand Kalice Date Amomt
Road 30 ft wide H.Mo 47813 Prem Nagar Gali No. 3 Bikanerwala 30-11-2022 floor having an area measunngr 30 sq. 1. P P MOBILE TELICOM 2. MANISHA | 26.12.2022 Rs. 23,68,335.82/- (Rupees
S : 7 _ Yards, property bearing No.A-1/3, area MANISHA 3. HARINDER KUMAR 4. T Three Lakhs Sixty Eight Th d
4 | Mr. Brajraj Singh & Mrs. Nitu Anand, both at: | Demand Notice Dated | Residential Plot No. AE-D12, area ﬁﬂsmrﬂm%{]ﬁh 15, Prem Nagar Gurgaon, | 4 mount Outstanding measur?n-g 400 ﬁq,yds.ﬁﬁﬂ.u sq.mis) SARDA SARDA 5. SANGEET NAGAR r:r?uh;lm:r:d :‘hlrn FTL aIEd ﬂg:tf ::m
Flat No.168 Pocket-1 Bharat Vandana 30-11-2022 measuring 125.3 sq.yds. Situated in the Gl 06,649/- 48814 : !
- Villace Mahraull Raeaour-and Harsa 7 30,06,649 Khasra No, , ltuated In the area of Lan Neg. DELODDOOOO32508 Paise Only) As Dn 26.12.2022
Appartment, Sector19, Dwarka, Delhi 110075 Amount Outstanding | g lﬁg S bnile P 5 rfik Afe No. DLIMTG/MTNG/AD00000081 as on 22-11-2022 village Molarband Badarpur Mew Dalhi - Desscrigfian 01 immavale Frapesty Progeries Morigaged
Afe - WL R EILNITIG AT R 2iba b i e Pt By ko Property, West -Road 20 t, North -Others| | RESIDENTIAL LAND AREA MEASURING 277 0. YARDS +1 KANAL 19 MARLE LE.
S ";fﬂ.“;: ';:“;uﬁ';;g“'““ +interest  Legal Charges | AE-011, North - Plot No. AE-049, South - Praoperty, South - Road 40t 1179.75 S0. YARDS, TOTAL AREA MEASURING 1456.75 50. YARDS, PART OF
Road 18 Meters Wide 19 | Mr. Yogender Singh & Prasanna Singh, both | Demand Notice Dated | Flat No.5-3, on Second Floor, with roof EE‘EU:{I:IL:":H?IEIE%E: ::HT.IMI'IEE'I":-.":E-' ?{EIEATIEI !I'Ig‘;éf?;.-;-" i :ll;: H?"Q;’lfﬁ 1;-!'-5].
s . ¢ M- i red B3.61 sqg.mis. Bui . 00T, WU WU, 26/, : =he), =&},
5 | Mr. Leeshu Singh & Satish Sirohi, both at: B-| Demand Notice Dated | Built Up 2nd Fleor, without roof rights ;T';r'nﬂ 35 Pgrf”';q”igl':l'l?-ﬂ?]pﬂgﬁmm' Mast, 30-11-2022 :f"; :;:iml :,ﬁ: :n :d;qsm::mdulz KHEWAT NOD. 553, KHATONI ND. 664, MU. NO. 28//2, mu:', ND. ];gﬂ 4 Il]EEL 19/2/1
2/165 Pratibha School Road Yamuna Viar, Near 30-11-2022 area measuring 70 sq.yds. Built upon g oll Hhich it i Amount Outstanding | thg Residential Colony Shaliruis Girdui (0-15), SITUATED AT MAUJA - NEEMKA, SECTOR -T2, SUB - TEHSIL TIGADN,
HDFC ATM, Delhi- 110053 Aount Outstanding Property No.B-2/165 (Plot No.163 ar::; 7 37.09,063/- Ext-1, in the Village Pasonda Ghaziabad.. DIST. FARIDABAD, HARYANA, - 121 004. BOUNDARY OF THE SAID PROPERTY :
‘Ale No. DLDEL/DLHUAD00001396 + 41 63.789/- Block B-2) situated at in the layout plan ! Alc No. DLIMTGIMTNG/A000000090 as on 22-11-2022 Bounded as : East - Plot No. 641, West -Plot EAST : HOUSE OF MR. KHADAK SINGH WEST : HOUSE OF MR. UMED SOUTH :
Loan Accounts have been classified s | i) MInlor guona Hesldo e Loan Accounts have been classified | 4 jnterest + Legal Charges | No.643, North - Road 40 ft wide, Soutn -|  |NORMAL ROAD NORTH : HOUSE OF MR. TEKCHAND
as a NPA on 30-03-2022 e RS neheme shshdarg Dol - ; as a NPA on 31-03-2022 Service lane The borrower(s) are hereby advised to comply with the demand notice(s) and to pay the
+interest + Legal Charges | Bounded as : East - Plot No 8-2/168, West - : . demand amaunt mentioned therein and hereinabove within 60 days from the date of this
Plot No. B-2/164, North - Service Lane, | 20 | Mr. Gaurav Sharma & Reema, C-30 New Moti[ Demand Notice Dated | FlatNo.B-102, First Floar, Front Side area publication together with applicable interest, additional interest, bounce charges, cost and
South - Road ::lgaf ég:l Fli‘ﬂgf ?DH"-" IIT.-"GIE,I] N?HHFM§E I;;ur:a 30-11-2022 TJ';az:er;“;:ﬂ:::r;?f@lglzqmyiﬂg;I:; expenses till the date of realization of payment. The borrower{s) may note that AFPL is a
; e an i Seclor - arela, 0, New : ' R ol secured creditor and the loan facllity avaised by the Borrower(s) is a secured debt against
6 | Mr. Jagvir Singh, Huhu_m Singh & Mrs.) Demand Nolice Dated | Freehald Residential Built up House on Delhi, Delhi, India - 110085 Amount Outstanding | Khasra No, 48811, Situated in the area of the immavable pmper!y.*pruperti?s being 1!J|r'|e secured aisgel{s] mortgaged I:}l:]].l the
ANGURI DEVI, All at: Gali No. 3-B, Block 43 30-11-2022 Plot No.15, area measuring 150 sq.yds. 22,312,096/- Village Molarband Tehsil Kalkaji Delhi borrower(s). In thi event borrowar(s) are falled to discharge their Habilities in full within the
Siddharth Vihar, Vijay Nagar Baghu, Rural |~ Outstanding i.e. 125.41 sq.mts. Out of Khasra No.343 Alc No. DLIMTG/MTNG/A000000140 as on 22-11-2022 110044, Bounded as : East - Propery of stipulated time, AFPL shall be entitled to exercise all the rights under Section 13(4) of the
Ghaziabad, Uttar Pradash, India - 201009 26.18.707/ Ml situated at Residential Colony, Loan Accounts have been classified + interest + Legal Charges | Gaurav, West - Road, Norh - Others Acttotake possession of tha sacurad asset(s) including but net limited 1o transter tha same
T 20,18, . Govind Vihar in the Revenue of Village as a NPA on 30-06-2022 Property, South - Road by way of sake or by invoking any other remedy available under the Act and the Rules
Alc No. DLIDEL/DWND/AQD0000299 as on 22-11-2022 Mawai Pargana Loni Tehsil and District — . theraunder and realize payment. AFPL is also empowered 1o ATTACH AND/OR SEAL the
Loan Accounts have been classified + interest + Legal Charges | Ghaziabad., Boundedas:  East-Road 16 | 21 | Mr. Gaurav Agarwal & Shilpi Agarwal. both at: | Demand Nofice Dated | Residential property bearing no. House secured asset(s) before enforcing the right to sale or fransfer. Subsequent to the Sale of the
as a NPA on 30-06-2022 Feel Wide, West - House of Ramesh Chand, F-3050, Gaur Green City 8, Vaibhav Khand 30-11-2022 No.114, area measuring 100.90 sq.mis, secured asselis), AFFL also has a right to initiate separate legal proceedings 1o recover the
: s : Indirapuram Shiora Sun City. Ghaziabad. UHtar = total covred area 201.3 5q. mirs., in Block balance dues, in case the value of the mortozoed properties is insufficient to cover the duas
Marth - House of Nutan, South - House of p pr ¥. Z
Shriram Pradesh-201014 Amount Quistanding | . R.D.C, situated Rajnagar Ghaziabad, payable to the AFPL This remedy i in addition and independent of all the other remedies
; 7 76,71,931/- Tehsil & District Ghaziabad UP,, Bounded availabla to AFPL under any other law. Tha attention of the borrower{s) is invited to Section
7 Mr. Atul Kumar & Sony Shakya, both at: HNo. | Demand Notice Dated | All that pieace and parcel of the built up Alc No. DL/DEL/DWND/AD00000249 as on 24-11-2022 as : East - D.M Compound, West -G.D.A. 1308} of the Act, in respect of time avalable, o redeem the secured assets and further to
48 Sec-P-1 Plot Mo. 4 Airlines Society Builder 30-11-2022 apartment bearing Neo. J-1107, Loan Accounts have been classified . 0 "HiG Saiith - Section 13(13) of the Act, whereby the borrower(s) are restraimed/prohibited from
; ; + interest + Legal Charges | Upen Land, North - H.1.G, Houses, South : . : . ;
frea Greator Noida Gautam Budh Magar . Admeasuring super area 130.06 sq. mtr,, as a NPA on 30-08-2022 Housa No. 1139 mirs road disposing of or dealing with the secured assetis) or transternng by way of sale, lease or
Ghaziahad. Uttar Pradesh - 201301 Amount Outstanding | 1ype.D, 11th Floor, Tower 7, Block J, VWIP e otherwise (other than in the ordinary course of business) any of the secured asset(s),
: r 42 47 459/- Addresses Raj Nagar Extn, Ghaziabad | 22 | SATENDER KUMAR, Flat No A-T05,Tower -A| Demand Notice Dated | Entire First Floor and Second Floor with without prior written consent of AFPL and non-compliance with the above is an offence
Ale No. DLIDEL/DWND/AOD00003531 as on 22-11-2022 )3 High End Paradise Appariment. Ra] Nagar 10-11-2022 roof rights built up Plot No.D-935(3, area punishable wnder Section 29 of the said AL The copy of the demand notice is avallable
Loan Accounts have boen classified + interast + Legal Charges Extension Ghaziabad Uttar Pradesh 201017 - measuring 60 sq.meters. Per Floor, total with the un.dersigned and the borrower(s) may, irﬁwyls.n desire, can collect the same from
as a NPA on 30-09-2022 All the Legal Heirs [Deceased of Nesr Neetu Amourt PUtancing:  [ares measuring 120 sq.meters. Situated DR URCrgnRn aHy g dayl:hmngmrmglq:-ﬂlig:a Mh;zs'nn | Authorised Office
8 [ Mrs. Isha Sharma & Ashish Sharma, beth at: | Demand Nofice Dated | Plot area measuring 94 Sq. mir. Out of | | Borrower) Flat No A-T05, Tower-A High End ¥ 32,35,837)- S araniEsha. Bhzlabad. pargan Date : 11.01.2023_ Place: New Delhi Amiit st PriateLymied.
A-§1707, Nirala Aspire Sector-16, Greater 10-11-2022 total land area measuring 249.60 Sq.mtrs, Paradise Appartment, Raj Magar Extension as on 22-11-2022 IF_"nr:rIJ T:hsg & E-I::!md '?Ezlahasl, l..llridar
Noida, Uttar Pradesh - 201301 T out of khasra no. 235313 MI. situated as | | Ghaziabad Uttar Pradesh 201017 T L e B A
o standing | yillage dharabali RK Dyagrant 93014, West -Road 7.50 meter, North -Road AAR SHYAM INDIA INVESTMENT COMPANY LIMITED
Alc HS' DU?_FF%?IWE;;E[E:‘?{?::M & ¥ 32,64,558/- mehabbebala, Pargana central Dun dist. f;ﬂiiﬁfﬁgﬂuﬂﬁ??ﬂtﬂ?ﬁ 7,50 meter, South - Plotno, 83542 Regd Office: B-42, Lower Ground Floor, Panchsheal Enclave, New Delhi - 110017
L/DE . - Propert CIN: LET120DL1883PLCO1 5266, Email Id: info h i
Loan Accounts have been classified i int:;;”fﬁ:;igﬁmﬁ I.i?hll_lﬁ:{"s?s;: d;ghf:sg EEE;I : de Finj;! j{ as a NPA on 30-08-2022 Website: www.aarshyam.in F;?I;;n: 51"111 ;ﬂsﬁ?ﬁ; e
&5 a NPA on 30-00-2022 - ; : : . ' - Bullt un Flat No. 202 without roof rlaht POSTAL BALLOT NOTICE
West - Property of Mr. Jagat Singh. North - | 23 | Mr. Kunal Puri & Namita Sood, both at: 4214/1| Demand Notice Dated | Bullt up Flat No. 202, roof rights
: ' ' ' ' i i 1 the Company are hereby infarmed that pursuant 1o Section 110 af the Companies
Property of Others, South - Properly of Ansan Road Daryaganj New Delhi, Daryaganj 30-11-2022 on second floor, having area measuring Members of m ; _
3 3 . . Agk, 2003 ("the Act®), Rule 27 and 20 of the Companias (Managemant and Adminiglrabon)
hdr Kishan Singh Bisht Metro, Diedhi, India - 110002. Amount Quistanding Isu zq‘ yards, EPWT“ “:h;i'“hulﬂ Fﬂlu::{m Rules, 2014 {'Rules"), relevant Circulars isswad by the Minisiry of Carporate Affairs (hereinafter
- Jeeti i . - i and area measuring ghas Bearing referred to as 'MCA Circulars'), Regulation 44 of the SEBI [Listing Obligatsons and Disclogure
A bt Jﬂetlndﬂﬁl_rlgh SNy & . Warnet Hﬂl.lll' Demand Noice Dated | Built-tp Tj“nndf Faty Withnut ool Aic No. DLIJNK/JNKP/A000000044 & 4 355T9191 2- MIN [0-5) & 375 MIN [0-2) Situated in the Raquirement] Requlations, 2015 (‘Listing Reguiations’) and Secratarial Standards on Genaral
Oberoy, both at: WZ 153 Ground Fioor G Block Hari J0-11-2022 Terrace Rights of property bearing No. DLIJNKIJNKP/ADDD000446 as on 24-11-20232 : Meetings {35-2) the Company seeks the aoproval of Members by way of Fostal Ballat throwgh
Nagar, Janakpuri B1 Rajori Garden Wast Delhi - 468, area measuring 123 sq. yds. out of Loan Accounts have been classified G Extended Lal Dora Abadi of Village e-valing process anly, In respect of the SpecialiOrdinary Businesses as specified in the Pastal
110058 Amount Outstanding khara MNo. 642 situated at village as a NPA on 30-09-2022 interest + Legal Charges Kapashera New Delhi-110037, Bounded Ballot Matice dated January 10, 2023 [akong with the explanatory, statermant thereto as
Mr, Idea Creations, RZ-81/1, Shiv Main Market, ¥ ﬂ.ﬂjﬁl}rﬁ.ﬁﬂf. Chandrawali in the abadi of Mohalla as : East -Oid NH-B, West - Other property rerqurrﬁu-:l I;:]nuﬂr'rllhﬁli provisions of Section 102 read with Section 110 or the Act) [hereinafter
Vijay Enclave, Dabr, Palam Road, New Delhi as on 22-11-2022 Gurhai Circular Road, Shahdara Delhi, Nerth -Other properly South - Other property dptitidt 2 L Bl D , _
g ; : g ! In accordance with the MCA Circulars, tha Campany is being completed the dispatch of Matice
Hn +interest + Legal Charges E;;maaa%gpﬁ IF?:{'?-:ISI:?HI.::r Built up Flat No. 203, without roof rights on January 10, 2023, 1o all the Members, whose names appear n the Company's Register
Ale Ho. DL/DEL/DWND/ADDDOD0 245 y : ' Lt ' on second floor, having area measuring af Members § List of Baneficiad Crwnars al the closure of business hours on January 06, 2023,
Loan Accounts have been classified South - Property of Others 50 sq. yards, approx of built up property {'Cut-Off date’), ebectronically through e-mail on the e-mail addresses that are ragisiered with
as a NPA on 30-06-2022 land area measuring 7 Bighas Bearing o Ec:-:r.aar.w i D&ul:15|1|:-n&3-jﬂepnmtarv Papichan, : spueny
= — - - - : ¥ The Motica is displayed on the website of tha Company www.aarshyam.in. Mo physical copy of
10 | Mr. Ankush Saini & Neha Saini, both at: HNo.| Demand Molice Dated | Freehold Residential Entire Upper MIN {0-5) & 375 MIN (0-Z) Situated in the Motice has been sent to Members and the communication of assent | dissent of Members will
12215, Jacubpura, Gurgaon, Haryana - 122022 10-11-2022 Ground Floor, area measuing 83.61 sq. Extendad Lal Dora Abadi of Village take place only through e-vosing facility, In this regard, the Members are hereby nedified that:
- mters Built up on Plot No.C-74, Situated Kapashera New Delhi-110037, Bounded a) The business o be transacted Ihr-:ug.ﬂ Postal Ballof shal be fransacted by e-voding andy as
Ltrc rﬂ]mti?mg:uu?uﬂufﬁ”ﬂ Amw;‘t}':];?lﬁralglng at E‘anga Vihar Phase - 2 in UlllEgE as - East - Old NH-8. West - Other pmﬂﬁﬁ}' g:::;d:idd:?rgl.: ;;:Erﬁdﬁl:gl related Rules, MOA circulars thereio and Listng Regulations as
d ou av'e n classine i y '
a5 3 NPA on 3008.202 Son 22022 | Ghasabad UP, Bowdut s East- PG North-Othr properly South- OMerproperts{ | o ights of he Hembers fas b rectons asan Fday anuay 06, 2023, i i
+ interest + Legal Charges | C-73, West - Plot C-75, North -Plot C-63, 24 | Rajesh Kumar, Mrs. Poonam REI‘IIl' & Shr| Demand Notice Dated ;rnp-ert],r EH;:I'IE NM-EI:EMIE. Lalnd .ﬁ.:‘:l!na tglin:c:N;Fi#f?:w:%gnaﬁhm::ﬁ? not & Member as an tha cut-off date showid treat this
South - 30 F1. Rasta Prakash, All at: H. No. 486/, Ration Office 30-11-2022 uﬁ;ﬂ“ﬂ“ﬁﬁ ;qﬂﬁi 5:“;:,{%“;; '$ &  Incomplianca of provisions of Sectian 108, 110 and other applicable provisians of the Act read
11 | Mrs. Priyanka Srivastava & Madhuri Srivastava, | Demand Notice Dated | Property bearing No.4/71-Al1, area Tﬁ;ﬂdﬂg hota hath Nagar Meiro, shahdara, Lelh Amount Quistanding | khasra no. 63472, in the aras of village :ﬂf;;”:ﬂj .ngguﬂuﬁsi Ej’"ﬁﬂfi f:;an?ﬁ";ﬁ;ﬂ"fsP‘?ﬂ”ﬁgﬂfﬂiﬁ,ﬂ:::'eﬁgg:;
both at: 471, A-1, -Eal! Mo. 4, -0ld Tejab Mill Road, 10-11-2022 measuring 60 Sq. Yds., out of Khasra No. z 3;_.;41 323/- Chandrawali alias Shahdara, inthe abadi services of Nasional Securities Dapastory Limied for providing e-vating Eaciity to ak its Members,
Bhala Math Nagar, Delhi 110032 : 10??_!44_5-1 and khata No. 101911081, Ale No. DLISDR/SDRA/AD00000006 as on 24-11-2022 of Jamna Block, Bhola Math Nagar, The pracedure for e-voting iz given in the notes farming part of the Postal Ballot Motice;
Alc No. DL/SDRISDRA/ADOD000158 'i'm':';;t EE';';;?'"E consisting of Ground Floor and first floor Loan Accounts have been classified + interest + Legal Charges Shahdara Delhi - 110032, Bounded as : dy  E-voling would commence on Wednesday, January 11, 2023 a1 09:00 A M. [I5T) and wauld
: 4 - with Fights to construct upto the last storey, ag a MPA an 30-09-2022 Easl - Road, West - Remaining Part of and on Thursday, Februzry 09, 2023 at 05:00 PM [15T). The e-voling module shall ba
Loan Accounts have been classified ’22 .;1 2023 silllatﬂgl:l ki the arei nf'li'u'rﬁage Eha.nl:lra:;li ps;m no d&-ﬁiﬁ Nﬁm*'?lTlrEI&m:imrrg disabled by Mafional Sacunsies Depositary Limited thereafter and remcie e-vofing shall not
el Tk alias Shahdara, in the abadi of Bhola Nath Part of property no. 48656, South - B niond Yyl a -t e atd Mia;
+interest + Legal Charges N old T ! b Wil Gali No. 2 I Remaini Pgr‘lcu:; o .Ert na ﬂﬂlﬁ-ul'-"-"ﬁ > g} For 2-uoling irstructions Kembers may ge through the instructions given in the Modice and
S:Q:I&H Mi;j_a i, Gali No. 2, llaga g property n case of any quenes of grigvances relating ko e-voling. Members may Contact N3OL
ahdara, Delhi-110032, Bounded 3? -East- oe Ifan, Mrs. Muveena & Sharukh, All at: HNo.| Demand Notice Dated | Freehold Residential House Mo.55, Area helpdesk by sending a request at evolingi@nsdl.co.in or contact at 1800 1020 940 and
Property of Others, West - Property of others, 653, Gali No. 05 Ghaziabad, Uttar Pradesh, 30-11-2022 measuring 100 sq.yds. ie. 83.61 sq.mis. 1O 244 34 _ : g . T
Morth - Fioad, Soulh - Property of Others - : E fl Incase shares are held in physical mode please provida Farm I8-1 with Folio No., Name of
Hindan Vinar Metro, Ghaziabad, Uttar Pradesh Out of Khara No.7. Hindon Vihar Colony, ; s -
: p 3 = ; : 1 2 Amount Outstanding ; : . L shareholder, scanned copy of any one share cesdficate [front ard back), PAN (self attested
12 | Mr. Pavnesh & Anita, both at: SF-3, 2nd Floor Plot | Demand Notice Dated | Built up First Floor upto Ceiling Level India 201001 Situated in the Village Bhoja Pargana Loni scanned copy of PAN card), Moile number and emal i {should be mensioned in form 13R-1)
Mo. 319 Gyan Khand-1 Near Amicare Hospital, 30-11-2022 Only (Without roof rights) area ?32,3914?’9!’- Tehsil and Dist Ghaziabad UP., Bounded as AADHAR [salf-attested scanned copy of Aadhar Card) by amail fo investon@massary.com o
Indrapuram Ghaziabad, LLP. - 201014 : measuring 123 sqyds. And bearing Alc No. DLIDEL/IDWND/AD00000486 as on 20-11-2022  East - Plot No. 56, West -House of Ravindra nfo@aarshyam.in. Please also send orignal copy of ISR-1 with copy of PANAADHAR fo RTA
Amount Quistanding | property No.468 and 469, out of Khasra Loan Accounts have been classified + interest + Legal Charges | Singh, North - House of Om Narayan [ MAS Services Limited, T34, 2nd Floor Okhla Indusirial Area, Phasel New Delhi- 1100207,
Alc No. DL/DEL/DWNDYADODODOSTS +139 61.374 No.642, Situated In the Village as a NPA on 30-09-2022 Sharma. South - Rasta 13 Feet Wide a) Incase shares are hald in demat moda, please provide DPID-CLID (16 digit DPID « CLID
Loan Accounts have been classified i! 1’1 2073 Eha-nmlwaii.ﬂ.llas Shahdara inihe ahadi - or 16 digit beneficiary 10), Name, updated chent master (emad id and mobile number should
as a NPA on 30-06-2022 it t&“ atnl- : ‘I i e e R T 26 | Raj Kumar & Sombati, both at: H No. B/25, | Demand Notice Dated | Entire 2nd Floor without roof rights built EIB updated in demal account] % investor@massary.com
: Harjjan Basti G/F, Sita Pun, Dabri, Sita Puri, 11- Upon property Dearing no.hc-i-co, Area i ; A bl datinty
interest + Lega rges [ g i 30-11-2022 riy beari RZ-N-23. A Pos suceesshul registration of the e-mall, Members would ged saft copy of the nodice and the
No.9, Shahdara Delhi - 110032, Bounded : ; : ; procedurs for E-vofing 1o enabile voling far s Postal Ballol In case of any queries, Mambars
: Dabri Metro, Delhi: India - 110045 Measuring 35 sqyds Part of Khara T :
s East - Froperty No. 456, West - Property — Amount Outstanding | No,16/6, situated inthe Revenue Estate of bbb st il
Mo, 470, Morth <20 ft. wide road, South - Ale No. DL/SDR/SDRA/ADDDDD0459 1 / b} The Company has appointed Mr. Ratsh Tagoe, Proprietor of Ratish Tagde 8 Associates,
: i 22! 2,32!] = Village Mirzapur Colony known as Company Secrefaries [Membarship No. FE162, CP Mo 22018) 1o act a5 the Scrutinizers
Property of Others Loan Accounts have been classified ¥ [ p - ]
as a NPA on 30-06-2022 as on 22-11-2022 Mahavir En¢E|3‘l"¢ New Delhi 110043, [*Scrutinizer®) for conducting the Postal Baliot and e-voting pracess in & fair and
: ; ; AP IHouse/Plot ; + interest + Leqal Charges | Bounded as : East - Uther Property, West - transparent manner,
i :I‘ E:lur:“-r‘::ljgal:_ :EHA'NJ &?I:.:Hharg;:EEgi Demand Notice Dated 75 I':p;rdt:r E:::red ﬂ:_;;ﬁ?“fl;m}? g - Gali 10 ft, Morh - Other Property, Souwth - i The result of the Postal Ballct will be annownced on February 10, 2023 and shall b= placed
am Mudgi 3t House No ward Mo 30-11-2022 q.yos. et ML Other Proparty an the website of the Company &t waww.aarshyam.in and on the website of NSOL and shall
Village Jatauli Haily Mandi Gurgaon Haryana - Ao Dt Comprised in Lal Dora Waka Inside Lal also be communicated o the BSE Limited, where shares of the Company are Ested.
122504 ou S1anting | Dora M.C. Ward No. B, Jatoli Heily Mandi | The above mentioned Bomowers / Guarantors are advised (1) To collect the original nofice from the undersigned for more and complete By Order of the Board
DLMTGIMTNGIAD00000107 ¥29,58,591/- Tehsil Pataudi District Gurgana Haryana, | detads and (2} To pay the balance cutstanding amaount inferest and costs ete. within 60 days fram the date of nabce referred to above o For Aar Shyam India Investment Ca. Ltd,
GNP . as on 22-11-2022 aveid further action Under the SARFAES! Act, Sd-
Loan Acl:m;lr;t: havaenbuegen classified + Intbrwdt + Lol Charges Place: New Delhi {Princy Anand)
asa on 30-09-2022

Authorised Officer, HINDUJA HOUSING FINANCE LIMITED

Date: 10.01.2023 Campany Secrefary

f._‘-mﬂn::]‘w.ep‘ .in

New Delhi
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EXIT-OFFER PUBLIC ANNOUNCEMENT FOR THE ATTENTION OF
THE EQUITY SHAREHOLDERS OF
REMI SECURITIES LIMITED
Corporate Identification Number {“CIN"): USS330NMH1973PLCO16AD1

Registerad Office: Plol No.11, Carma Industrial Estale, Goregaon (East), Mumbail — 400 083, Maharashira, India
Tel Mo, #31-22- 405E9888; Email: rs_igrd@@remigroup.com; Website: wenw remigroup.com
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This Final Exit Offer Ad is in contevuation to and
11, ST GAFRY, < A, THLH TH 5/0502, e T 5, 59 acl, TH3TH, HRT 68, WX 68, 9.12.2022 | 03.01.2023 €. 13,92,562.74/-
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This Final Exit Offer Adverlisement (“Final Exit Offer Ad™) is being issued by Bajrang Finance Limited {“Promoter Acquirer 17), K K
Fingonp Limited ["Promoter Acquirer 2", Remi Financa and Investment Private Limited ("Promoter Acquirer 3") and Remi Sales and
Engineering Limited ("Promeoter Acquirer 4") (Promaoter Acguirer 1, Promoter Acquirer 2, Promoter Acguirer 3 and Promoter Acguirer 4
are joinfly referred to as the “*Promoter Acquirers") pursuant io Regulation 27 (113} of the Securities and Exchange Board of India
(Delisting of Equity Shares) Regulations, 2021 (the "“Delisting Regulations”) to the remaining public shareholders (“Residual
Shareholders") of Rem: Securities Limited (the “Company” or "RSL") upon completion of third quarter of the Exit Offer in respect of the
voluntary dalisting of the fully paid-wp Equity Shares of the Company with a face value of Rs. 10/- each (“Equity Shares™) from the BSE
Limited (Ehe “B3E" or the “Stock Exchange™) and subsequeni Exit Offer made thereof.

14, 2022 (“Post Offer PA") released on February 15, 2022, the Exit Offer PA dated March 07, 2022 released on March 08, 2022 (“Exit
Offer PA™) and the Exit Letter of Offer dated March 09, 2022 (“Exit Letter of Offer") and the Exit Offer Advertizsements dated July 13,
2022 published on July 20, 2022 and October 12, 2022 published on October 13, 2022 ("Exit Offer Ads™). Capitalized terms used but nod
defined n this Exit Offer Ad shall have the same meaning assigned to them as in the aforesasd Public Announcements, Letter of Offer,
Post-Offer PA, the Exit Offier PA, the Exit Letter of Offer and the Final Exit Ofarfd.

In accordance with Regulation Z7 {1} a) of the Delisting Fegulations, and a5 announced earfier in the Exit Offer PA, Post Offer PAand
the: Exit Offer Ad, the Residual Shareholders who did not or wera not able to participate in the Reversa Book Buildng process
("RBBP") or who unsuccessfully tendarad their Equity Shares in the RBBP or who have not yat participated in the Exit Offer and are

|Rupses Sodeen Only) per Equity Share (“Exit Price™) for the remaining penod of the Exit Window (i.2. fill March 21, 2023), on the
larms and subject 1o the condithons set oul in this Exit Letter of Offer.

A zeparate follow up communication for participation of the Fesidual Shareholders during the Exit Window, shall be dispatched by the
Promoler Aoquirens fo the Residual Shareholders of fhe Company. The Residual Sharsholders may tender their Equity Shares by submitiing
the required docurments as seloul in the Exit Letter of Offier 1o the Registrar o the Exit Offer an or bafore closura of the Exit Window.
Residual Shareholders are requested to note that afier the follow up communication as disclosed at above para, no further
communication shall be made by the Promater Acquirers and post diosure of Exit Window Period (i.e. after March 21, 2023) for

If the shareholders have any query in relation 1o the Delisting Offer ar the Exit Offer, they should cansult the Manager to the Exit Offer
or the Registrar to tha Exit Offer (details appearing bedow). All athar terms and conditions of the Defisting Ofer as sat forth in the Exit
Letterof Offerremain unchanged. This Exit Cifer Ad shall be available on the website of the Company [www.remigroup.com)

should be read in conjunction with the Past-Offer Public Announcement dated February

e fo tender their Equity Shares to the Promoder Acquirers at the Exid Price of Rs. 16/

reholders may or may not be able 1o sall thair Equity Sharas at the Exit Offer Prica post

MANAGER TO THE EXIT OFFER

REGISTRAR TO THE EXIT OFFER
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Hew Dalhi- 110020
CIN: LT4899DL1994PLCOSSA50
Tel: #81-11-41810121 Fax: +91-11-41058461
Email id: info@pushpsons. com
Website: www.pushpsons.com
NOTICE

Pursuant to Regulaban 29 resd with Ragulation 47 af SEBI (Lishng
Dbfigation end Dischsure Requirements) Regulation, 2015, nofice &
hereby grven that a meating of Beard of Direclors & scheduled to be
held on Tuesday, February 07, 2023 af Mew Dalhi, inter-alia to consider
and approve the un-audited financial resulis (Standalone) of the

Compary for e quarter ended December 31, 2022,
Tha said nofice mey be sccessed an the Company's wabsite af
hilp:ffwww_pushpzons com also on the website of the siock

exchanga al hitp:fweww bsamdia. com.

For Pushpsons Industries Limited
Sdl-
Dinesh Jain
Managing Director
DIN: 0oon1912

Place: New Delhi
Date: Janwary 10, 2023
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Occasional Papers:
http://nehrumemorial.nic.in/publication
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